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NATIONAL COMPANY LAW TRIBUNAL ON 29.08.2016

NAME OT THE COMPANY: Mr. C.M Narula
V/s

M/s. CMD Pardesi Developers Pvt' Ltd. & Ors.

SECTION OF THE COMPANIES ACTz 2411242
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Order

We have heard the Ld. Counsel for the parties at some length. We are of the

view that some preliminary issues wguld arise with regard to the maintainability of the

petition. Opportunity is granted to the respondents to file shott affidavits in that

respect within a week. A copy in advance be furnished to the Ld. Counsel for the

petitioner. Rejoinder, if any, be filed within three days thereafter.

List for further consideration on 14.9.2016. /1 t
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